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. ((?) an':1 (d). The Ban:iras Hindu 
University Act was last amended 
by a Presidential Ordinance, fater 
replaced by an A,ct o.f Parl_iament, 
in 1969, to bring about Short-term 
measbres · of reform in· administration. 
During the intervening period, .1bere 
ha·s been occassionally a demand from 
teachers and students for comprehen
sive amendment of the Act. Proposals 
in that behalf are being proc�ssed_. 

�- C. Os .. in Orissa

7980. SHRI A. c. DAS: Will the 
Mini�ter of COMMUNICATIO:NS Le 
pleased· to state: 

(a) wbether more public· oalr offices
are likely to be opened in Orissa· dudng 
1981-82; and 

(,'.;) if .so, the details in the matter? 

T:HE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICAT-IONS 
(SHRI KARTIK ORAON): (a) Yes, 
Sir. 

(b) The annual Programme !has not
been finalised yet. 

Request from Orissa to include galudih 
Irrigati9n. l'r0Ject in Sixth, P.lan 

7981. SHRI MANMOHAN TUDU: 
Will the Minister of IRRIGATION be 

· pleased to state:

(a) whether Government have re-
cei\'ed any proposal from th'e Govern
ment of Orissa to include the execution
of the GaL.!dih Ir,igation Project (Oris
!Ja and Bihar) d�iring the Sixth Plan;

(.b) if so, the total estimate of the
project and the amount Orissa end
Bihar Governments will share eaC'h;

(c) the total acres of land of Bihar
and Orissa to be brought under irriga
tion on implementation of the above
Galudih Irrigation Project;

( d) the total acres of land from May
urbhanj and Balasore District of Orissa
to be brought under irrigation on im
plementation of the above project;

(e) when this Galudih Irrigation:
Pro�ct is e.x.pecte.d to be t_aken \lPi and 

(f) the '1e�ai}s in this r�gard?

THE MINISTER OF STATE IN THE: -<i 

MINISTRY· OF IRRIC1ATION {SHRI 
Z. R. Al$Aill) : ( 11,) Tke rcpQrt o�Gal 
udih joint irrigation project of Orissa. 
and ·Bi,llar was.· received in- the. Central 
Water Commission from the Govern
ment of Oris�a. i� May, i978 for tech
nica1 clearance ahd obtainil}g · qppro-
val of Planning Commission. In 'l;be 
draft Sixth Plan, the Government of.. 
Orissa had proposed an· outlay:· 
of Rs. 56 crores for the Sub-
anarekha Project, in whicb Galu-
di.h Project is_ a component. The: 
Working Group of Planning ,Commis
sion did ·not m;i].ce any speoiflc .recom
mendations for the Subernarekha Pro,-. 
ject for the Si�th Pian, but'. made a \ 
p·rovision of Rs. 46 crores tl addittonal 
resources oould be .found b� th� St;i.tr:: 
Government. 

(b) The Gaiudih Project is estimated'
to cost Rs. 31.44 crores, of which the
share cost of Orissa_ is Rs. 29.10 crores,. 
and of Bihar State is Rs. 2.34 crores. 

(c) and (tl>". The prJject propose:; to
irrigate an area of 1.47 lakh · ha. in. 
Mayurbhanj and Balasore District at. 
Orissa, and 4737 hectares in Bihar. 

(e) arid· (f). J;)oes not arise as the
Project is yet io 'be approved by the 
Planning commission. The Project: 
Report, however, envisages :completion 
of the project in a period of six y�ars 
from the date of· commenc�ment of the: 
Project. ...,.....--.. --=.-

. �-:. 

Government Accommodau'oii' 

7.982. SHRI DAYA RAM .SHAK'(A: 
Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) whether it is a fact that the Cen
tral Government employees entitled for 
Type 'B' and 'C' accommodation have 
completed 22 and 25 years of service 
but have not been allotted Goverrirr.ent 
accommodation; 

(b) if so, what steps are being taken.
by Government to provide them . accom
modation; and 

)
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(c) wii8t J.PrfCJl'itY fDlM" Wln 'be cover-
ed in both these categories bY 'Novem .. 
ber 19N?, 

THE l i~~ OK PABLI.e\MEN-
TARY Aft'AIBS:AND WORKS AND 
HOUSINlI (fIDtJ BBlSBMA NARAIN 
'SINGH'): 1a~ Yea, Sit. Tbe prioflty 
d~ OOWftd tor Tn-'S' and Ie' as 
Ion 14th April, 1981 are as under:-

"TYPe tB'-'ZtJ..a-$1 

Type 'C'-8-1-57 

(b) Gevemment have already lau-
nched a erash programme of construc-
'lion of 2586 quarters in Type 'B' and 
5712 quartel'l in Type 'C'. On their 
completion, the waiting period for 
Government accommodation by tbe 
employees would be reduced to some 
extent. 

(c) It is not possible to anticipate 
the priority dates that would stand 
covered in these categories by Novem-
ber, 1981 as the same depends upon the 
availability of vacancies by that date. 

Cultural and Scientiflc cooperation 
ngreement between India aDd Morocco 

7983. SHRI SUBHASH CHANDRA 
BOSE ALLURI: 

SHRI G. M. BANATWAILA: 

Will tlJe inist~r of EDUCATION 
AND SOCIAL WELFARE be pleased 
to state: 

(a) whether it is a fact that cultural . 
and selenflftc cooperation agreement 
l)etWQb 11t8ia lild MorOcco 'has ~  r 

~l tn dr in Jlnuary 1981; aHd 

(b') it so, the ~ i  features of the 
.agreement? 

THE MINISTER OF STATE IN THE 
MINISTW OF ED'UCA'ttON I AND 
SOCIAL WELFARE (SHRIMATI 
~  ~  Yes, Sir. 

(b> The agreement aims at streng .. 
thening mutual relations lind develop-
ment' cit' CdOper,uiob between the two 
eoUDttietr In t» .nelda of education, cul-
ture, science an4 technology. It pro-
1Vides for (1) exchan.ges in the :field 01 

rtId10 an4 televll10n (iJ) v1sW of jGl1I'-
naUsts, professors, film producers, men 
at l 1t ~  craftsmen, youth, artists, 
folldb're troupes, Sl'orts and Irthletic 
teams CUi> organisation of arts and 
ctafts exhibitions (i v) reciprocal train .. 
ipp facilities in universities, scientific 
institutlons (v) cooperation amonist 
museums, libraries (vi) inter-university 
cooperation and (vii) cooperation 
between re.,pective bodies of radio/TV. 
tou,rism etc. The agreement also pro-
vides for periodic review of its imple-
mentation and for drawing up of trien-
nial programmes of cultural and scien-
tific cooperation specifyin, concrete 
actions and modalities. 

Openlq of Central School at Pa:raea 
(Bihar) 

7984 SHRI D. L. BAITHA: Will the 
Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state: 

( a) whether it is a fact that there i5 
no Central School in the North-East 
area of Bihar State to cater the needs 
of the people of the area; 

(b) if so, whether Government nro-
pose to on~id r the deSirabIlity to 
open a umt of the Central School In 
Purnea, and 

(c) if not, the reasOns therefor? 

THE MINISTER OF EDUCA1'ION 
AND SOCIAL WELFARE (SHRt S. l3. 
CHAVAN,. (a) No, Slr .. 

(0) and (c). Pr,?posals io~ opening 
new Kendriy'a idya~ayas are ~on

si(iered wilen sponsored b..r an app'ro-
priate sponsorirtg authority in ~ r

.i" , I 
dance with the r ~ ri d s i d lin~  

No sl,Ieh proposal has sQ far' ~ n Ire. 
ceived in respect -of DistriCt"Purnea 
(BIhar). 

U.G.C. Criteria for elvin, Il'anls. to 
COlleges during Sixth Plan 

7&85. SHRl SATISH AGARWAL: 
Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased 
to state: 

(a) whether it is a fact that the 
U.G.C. have recently laid down cer-




